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';(0) if $0, the reaction of the 
Governm nt ,theteto ; 

(c) whether any mix of Govern-
mental and trading community has 

ged to protect con umer against 
adulteration and short weigh ts; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS 
AND IN THE MINISTRY OF FOOD 

D CIVIL SUPPLIES (DR. M.S. 
SANJEEVJ RAO): (a) Y s, Madam . 

ederation of Indian Chambers of Com-
1l'.erce and Industry has sugge ted its 
nomination on tne Consumer Protection 

ouncil. 

(e) to (d) Government has sugge ted 
to FICCI to evolve a proper Cope of 

.von~uct to il1cQI<tate self-dLsciplinc in 
rt .. a~e and in~:hJstry. 

Allocation for Sports in Seventh Plan 

1087. SHRI BRAJ MOHAN 
M01iANTY: Will the Minister of 

PORTS Qe Jgl "sed to state: 

(a) the propo ed allocation for 
sports in the . Seventh Plan and whether 
the draft proposal of Seventh Plan on 
sports has taken note of rna s participa-
rtion -in the sports and games in rura 1 

,rca : .and 

f (b) if 0, d tails thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS (SHRI 
ASHOK GEHLOT : (a) and (b) The 
S v..:nth ·Plan Working Group on Sport, 

n¥sical Educati n and Youth Services 
bas recommended an allocation of Rs, 
541 crores in the Central Sector for pro-
motion of port and phy icaJ education 
during the 'Se.venth ,Five Year Plan 
.period (1985-19'0). rJ'he actual .aBoca-
tion for ltborSeventh Plan will, oowever, 

be finalised, in consultation with \be 
. ~Janning Commission , in due course. 

The m in thru t in th Seventh Plan 
proposals is on broadbasinl of sports 
and physical education prolfrarnme at 
the aras -root leveJ . co.ver~ng i,.t~r..(Jlia 
rural areas as weI), Some of the schemes 
which specially cater to rural areas aro, 
ru(al sports ornaments, development of 

· ph)'si~a] fflciJities for sports and ,ames 
from T~luqa level upwards, .rural sports 
centrc;s. · . 

A istance to Farmers to Purchase 
, Qlpl pl nts lid ann nputs 

088. SHRI CHIRANJI LAL . . . 
SHARMA: Will the Minister of • • 
AGRICULTURE be pleased t. state : 

(a) the natur~ 
· 'tance to be given in coming ~f11r to e 

farmers for purchase of implements and 
other farm inputs; and , . 

(b) the nature aAd details of loan to 
be liven for farm inputs duri~g c01!lin. 
ye r 7 

THE MINISTER OF STATE IN :r 
MINISTRY OF AGRICULTURE 
(SHRI YOGENDRA MAKWANA): 
(a) The nature and details of a sis-
tance to farmers for purchase of imple-
m nts and other farm inputs in 1984-~S 

is given in the statement laid OD the 
table of the House. [Placed ilJ library 
See, No. LT. &494/84] . 

(b) Loans are available throu,h the 
cooperative and commercial baJltin. 
y terns for purcha e of farm inputs by 

'farmers. In . the coopera ti ve year , 1914~ 
85, the cooperatives have a tarlet of 
~. 2500 crores as short-term Joan and 
Rs. ·240 ct'ores as medium term Joan, 
which is. aJ 0 utilised for purcha e of 
inputs uch as implements and machi-
nery . Fur her, yoVe ~pt lIocates 
short-term loans to the States for pur-

.. ciase and distribution of agricultural 
inputs for Kharif and . ahi easons 
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$eparately. During Kharif 1 4·.5 
short-term Joan amounting to R . 12~. 
cror~s was sanctioned to vo.riou St te 
Government out of the total bud etary 
provi ion of R . 200 crores for the year. 

Handf OTer t Account of Ie if 
Aid Tic ot by S.B.I. 

1089. SHRI SATY ASA DHA 
CHAKRABORTY : 

PROF. RUP CHAND PAL: 
Will the Minister of SPORTS b pIe !ed 
to tate: 

(a) whether the State Bank ef Jrldi 
authorities responsible for the sale of 
Asiad ticket handed over to the Special 
Oriani ing Committee full computed d 

ccounts for th ticket; 

(b) jf so, whether the s id .O.C. 
has con4iucte:4 au.it of the aid Rccount 
by this time ; 

(c) if so, detail of thl aid aud it 
report; and 

(d) if n audit has been con4uete4 
so f a r, by wha t time the audit i ,oin, 
to be conducted and placed on the 
Table 1 

THE DEPUTY MT ISTBR IN THE 
DEPARTMENT OF SPORTS (SHRI 
ASHOK GEHLOT): (a) to (d) The 
State Bank of India rendered complete 
acooun l of the ale proceeds of A iad 
tickets together with details of uu old 
tickets i D the proforma preserib d by the 
Special Organi iog Committee. The un-
sold ticket lying with the ank were 
J,)hy ically checked by a t-am constitut-
ed for this purpo e, which exercised 
1000/0 phy ical check of unsold tickets 
of important events and test check of 
other event. 0 di crepancies were 
noticed as a result of physical check of 
unsold ticket by thi committee. 

.. mendm t of F in Code 

1090. DR. ·VASA KUM R 

PANDIT: Wi JJ the inister of AORT· 
CULTURE b plea ed to sta te : 

(a) \ hether Central Government have 
written to the State Government to 
suitably amend the outdated British 
regime "Famine Code" which i proving 
anti-agriculturi st in the event of natural 
adver ities ; 

(b) if so, names of the State Govern-
m nts which have re p nded fabovra bly; 

() hether ny 
havt: n t responded 
rea on thereof; 

ta te Governmen t 
a nd if so, the 

(d) whether Central Gevtr ment h a ve 
prepared any model .. ational Famine 
Code" for con id ration of the State 
G ernment; and 

(e) hether Gov roment contemplate 
to amend the "concurr nt Jj t" in the 
Con titution, so a to have one uniform 
•• fttional Fam ine ode "; if not, the 
re n therefor? 

THE MI ISTER OF STATE IN THE 
MlNISTRY OF AGRI UL TURE 
(SHRI YOGENDRA M KWANA): 
() The C ntr I Government had 
wri tten to State G overnment durin 
February, 1980, to up-date their Relief 
Ma nu al , or prt pare new Relief Manuitl 
w:r~ no such Manual exi sted. 

(b) and (c) The State Governments 
of Bihar, Gujarat, Haryana, Himachal 
Pr Cide h . Kerala, Madhya Prade h. 
Mahara. hlra, M nipur. Tamil Nadu, 
Tripura, Uttar Prad h and We t Bengal 
int imated that they are in the process 
of up-dating their existing Manuals. 
R!'ply from o ther S ta te is awaited. 

(d) Central Government have en)y 
p rep' red Guideline for prep rat jon or 
New Relief Manuals a well a for 
reviewing/uD-datinl the existin ReJief 
Manual for dea ling with natural c 1.-
mitic e. The e were circulated to the 
St to Governmen t · are referred to in 
reply to part (3) of the Question. 




